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Linking of Calcutta with Coocth Beliar 
amd Aswtsoi by Vayudoot

*92. SHRI KRISHNA CHANDRA 
‘. HALDER:

‘ SHRI AN AND A PATHAK;

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether Vayudoot service link-
ing Calcutta with Cooch Behar and 
Asansol is proposed to he introduced;

(h) if so, when and the details 
thereof; and

(c) if not, the reasons thereof?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) to (c). Necessary 
estimates have been sanctioned. 
There is no proposal at present to con-
nect Asansol.

Setting up of Fourth Fay Oonamis- 
sion

*93, SHRI CHITTA MAHATA: Will 
the Minister of FINANCE be pleased 
to state:

(a) whether it is a fact that Gov-
ernment are considering to set up 
Fourth Pay Commission to revise the 
pay scales of the Central Government 
employees in view of the present poor 
economic conditions of the employees; 
and

(b) if so, the details in this regard 
and if not, the reascfas therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCK (SHRI 
SAWAI SINGH SISODIA): No, Sir. 
A statement i$ laid on the Table of 
the House.

Statement

The present pay structure of Cen-
tral Government employees is based 
on the recommendations of the Third 
Pay Commission. In para 16 of Chap-
ter 55 of their Rep'orta, the Commis-
sion had recommended that, should 
the price level rise above 12 monthly 
average of 272 (1960-100), Govern-
ment should eview the position and 
decide whether the dearness allow-
ance scheme should be extended fur-
ther or the pay scales themselves 
should be revised. On the price level 
rising above the said limit, Govern-
ment reviewed the position and decid-
ed that additional DA will be admis-
sible in accordance with the scheme 
recommended by the Third Pay Com-
mission. Thus, the Government emp-
loyees are allowed one instalment of 
DA when there is a 8 point increase 
in the monthly average consume)’ 
price index. The last DA instalment 
has been sanctioned with effect from




